P.Eswaramoorthy, B.Sc.,FCS.,LLB.,

Resolution Professional

FORM A

PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulation, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS

OF

SHAN PAVE INDUSTRIES PRIVATE LIMITED

1. | Name of the Corporate Person SHAN PAVE INDUSTRIES PRIVATE LIMITED
2. | Date of Incorporate of Corporate Person ‘| 23/11/1994
3. | Authority under which Corporate Person | Companies Act 1956
is Incorporated/Registered
4. | Corporate Identity Number U15325T21994PTC005526
5. | Address of the Registered Office and | No.8, Perianna Street, Erode — 638001,
Principal Office (If any) of Corporate | Tamil Nadu, India.
Person.
6. | Liquidation CommencemenT Doie of | 01/09/2025
Corporate Person '
7. |Name and Address eMail Address, P. ESWARAMOORTHY
Telephone Number and the Registratfion | 44,44/1, 5thStreet, Ramalinga Jothi
Number of the Liquidator Nagar, Ramanathapuram,
Coimbatore-641 045.
e-Mail ID :eswarfcs@gmail.com
Phone Number :0422- 2322333
IBBI Registration Number:
.| IBBI/IPA-002/IP-N00284/2017-18/10842.
8. | Last Date of Submission of Claims 30/09/2025

Noftice is hereby given that the SHAN PAVE INDUSTRIES PRIVATE LIMITED (the Company)
has commenced voluntary liquidation on 01st Day of September, 2025. The stakeholders
of the Company are hereby called upon to submit a proof of their claims on or before
30/09/2025 to the liquidator of the address mentioned against item 7. The financial
creditors shall submit their proof of claims by electronic mean only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means. Submission of
false or misleading proofs of claim shall attraci penalties.

For SHAN:RA_VE INDUSTRIES PRIVATE LI

\";
A\ 4

Date

02/ 09/2025

[9N MEMBERS VOLUNTARY LIQUIDATION

| Sth Street | Ramalinga Jothi Nagar| Near Corporation Office| Nanjundapuram
Road |Ramanathapuram |Coimbatore-641045 | B +91422 2322333 | Adeswarfcs@gmail.com
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Whereos

days from the date of recei

PHYSICAL POSSESSION NOTICE

Registered office: ICICI Bank Towers, Bandra-Kurla Complex, Bandra (East],

ﬂlﬂl‘ﬂl‘ Home Finance l bumbaoi- 400051

Corporate Office: ICICI HFC Tower, |B Magor, Andheri ¥urla Rood, Andheri East, Mumboi- 400059
Bronch Ofice: Sri Brother Homes, First Floor, No.08, Gondhi Road, West Taomborom. Chennai- 600045

pt of the soid notico.

The undersigned betng the Authorlzed Officer of ICICI Home Finance Company Limited under the Secuntisation,
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercize of the
powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement ) rules 2002, issued
demand notices upon the bormmowers mentioned below, to repay the amount mentionad in the notice within 60

As the borrower failed to repay the omount, notice is hereby given to the borrower aond the public in general that the
undersigned hos token possession of the property described herein below in exercise of powers conferred on him/!
ber under Section 13{4) of the soid Act read with Rule 8 of the soid rules on the belaw -mentioned dates, The barmower
in particulor and the public in general is bereby coutioned not to deal with the property and any dealings with the
praperty will be subject tothe charge of ICICIH Home Financse Compeany Limited,
The Borrowaer's aftention is invited to provisions of sub-section (8] of section 13 of the &ct, in respect of time
available, ta redesm the secured assets,

\ Place: Chengalpattu

Date : September 02, 2025

The obove-mentioned barrowers(s) guarantors(s) are hereby given a 30 doy notice to repay the amount,
else the mortgaged properties will be sold on the expiry of 30 doys from the date of publication of this
Motice, as per the provisions under the Rules & and 9 of Security Interest (Enforcement ) Rules 2002,

Authorized Officer,

1ICICH Heme Finance Campany l.1'|:|'|il1a:n::i__‘,.al

$* Chola

Fuirr o bever e

Po

Guindy, Chennai-600 032

ssession Notice [(Appendix IV) Under Rule 8 (1)]
WHEREAS the undersignad being the Authorsed Officer of Wis, Cholamandalam Investment And Finance Company Limited, under the

Securdisation and Reconstruction of Financial Assats and Enforcamant of Security Interast Act, 2002 (54 of 2002) and in exerciss of powars | |71:9%5.25,000.00, Bid Security: ¥ 2.47,000)- TELECOMMUNICATION WORKS 1N | TR Ga il g« 2.11,12,373.17,
conferred under Saction 13(12) read with Rules 3 of the Security Interest [Enfarcement] Rules, 2002 issued Demand Nolices dated mentioned 2) e-Tender No. ‘:;gﬁﬁ*::”"ﬁgrfi CONNECTION WITH REDEVELOPMENT | | EMD : 7 2,55 600/-

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate office: Chola Crest, Super B, C54 & C55, 4, Thiru Vi Ka Industrial Estate,

bedow under Saction 13(2) of the said Actcaling upan you being the bormowers (names and addressses mentioned below) to repay the amount
meantionad in the said nofice and interast theareon within 60 days from the date of receipt of the s nofice, The bomowers mentioned herein below
having failed o rapay the amaunt, notice is heraby given to ta borrowers mentioned harein below and the publicin genaral that the undarsigned
has taken possassion of the proparty descnbed herain balow in exsrcise of powens conferrad on me under siéb-section (4) Saction 13 of tha Asl
resd with Ruse B of the Security Interest (Enforcement) Rules, 2002, The bomowers menbioned hena in above in parficular and the publc in general
are hereby cauboned not to deal with said propery and dealings with the progerty will be subject o the charge of Mis. Cholamandalam
Investment And Finance Company Limbted for an amaunt a8 merdioned haremn ender and inderest iherson. The Barrower's attantion is inviled to
provisions of sub-saction (8] of Section 13 of the Act, m respect of ime available, io redeem the sacured assats,

Date : 28-08-2025

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Wihareos

doys from the daote of recei

M ICciICcI Home Finance

Corporate QOffice: ICICI HFC Tower, |B Nagar, Andherd Kurka Rodd, Andherl East, Mumbai- 400055
Bronch Office;. Z2nd Floor, A8- 106, Od No ;- 134, 4th svonue, Shanthi Cofony, &nnanogar, Cheanmoibs GOOC0E0

PHYSICAL POSSESSION MNMOTICE

Registered office: ICIC)I Bank Towers, Bandro-Kurlo Complex, Ban
Murmibol- 400051

pt of the said notice.

dreél [Edast),

The undarsigned being the Aothorized Officer of 1ICIC] Home Finonoe Campany Limited under the Sscuritisotion,
Reoconstruction of Financial Assets and Enforcoment of Security Interest Act, 2002 and in exercise of the
powers conferred under saction 13 (1.2) read with Rule 3 of the Security Interest (Enforcement ) miles 2002, Issued
demond notices upon the borrowers mentioned below, 1o repay the amount mentioned in the notice within &0

A the borrower failed to repay the omownt, notice is hercby given to the borrower ond the public in general thot the

[Co-Borrower],
LHAMCOOOOLAFELSA,

|Bounded By- Morth: Thiruveedhi Amman Keavil, 15,08,9487. 78/,
1‘$nuth: HNoadhsllo Sulochana Kalyoano, East: Jayara)
"v"ugl'.‘l'y'ﬂl'ﬂ Lamd, Wheor! Moadhella Suloacharda

Kalyana./ Daote of Possession- 29-August-2025

IHE’EIEE: Chennai

Date : Sepiember 02, 2025

The above-mentioned borroswersi{s)’ guarantors{s]} are hercby given a 30 doy notice to repoy the omount,
glse the mortgoged proparties will be sold on the expiry of 20 doys from the dote of publicaotion of this
Maotice, os perthe provisions under the Rules 8 ond % of Security Intarest (Enforcemeant ) Rulas 2002,

Suuthorized Officer

ICIC1 Home Flinonce Company L|I'|1|tE'l:|J

EAST COAST RAILWAY

Tender Hotice Mo, 34/ET/SEPY
EMGGI2025-26, Dated : 25.08.23025

(1) e=-Tender Mo, 15-eT-SDENW-SBP-25

MAINTENANCE OF
0F WOS OF HOMN-INTERLOCKED
LEVEL CROGSINGS NO. RV-21, RV-31,
Rv-45, RWV-47, RV-53, RV-8T7, RV-EE &
RV-TE FOR SAFETY FEATURES BY
PROVIDING AN ADDITIOMNAL LAYER
i.e. SMART REAL TIME GATE
POSITION AND AUTO PH 3YSTEM

BETWEEN LAKHOLI (EX)-NAWAPADA
ROAD (EX) SECTION OF SAMBALPUR
DNWVISIHON,

ﬁupr-:::lmate Cost of the Work :
T 30,64,533.28, Bid Security ; T 61,300-

Registered Office:19-A Dhuleshwar Garden,
Jaipur, Rajasthan, India, 302001.
www.aubank.in

AL
SMalL

FINAMCE
LOAN AGAINST GOLD - AUCTION NOTICE OMN "AS IS WHERE IS" BASIS

BANK

T Beloww menliored hormowen’s Bawe baen [ssied noticas 1o pay heir oulstanding amounis
owards Ens loan aganst gold Taciilies avaidsd from AL Small Finance Bank Limiled (*Bank’}
Since the borowers hesihave fedied bo repay hislthaw dues, weare canstrained bo conduct
an auclion of pledged godd temsfarticles on 09 SEFTEMBER 2025 between 11:00 AM —
100 PM (Time) at beftow mentionad branches acconding to the mode specified tharein, In ihe
casn of deceased bomowers, all conditions will be applicable to legal hairs, Flease node that in
fhe covend of Tailure of the abiowve auction, the bank reseras g5 right to conduct anathers auction
wilhoul prior imtimation.

E-Auction Branch Details (E-auction will be conducted by using
Weblink - hitps:/gold.samilin}

ALLANGANALLUR -24660002575220| KANCHIPURAM - ENNAIKARA STREET -

Completion Period for the Waork : D6
(5ix] Months (for both 51, Nos.),

Tender Notice Mo, 35/ETISBRY
ENGGI2025-26, Dated : 25.08. 2025

1) e-Tender Mo, 44-aT-DENE-SBP-25

EXECUTION OF ALL
PERMANENT WAY ZONAL WORHKS IN
THE SECTION BETWEERN
JHARSUGUDA (EX) - BARLA [EX) AND
JHARSUGLUDA ROAD-IB LINE FOR
THE PERIOD ENDING 210.09.2026
UNDER THE JURISDICTION OF
SENIOR SECTION ENGINEER{P.WAY)/
REMGALIOF SAMBALPUR DIVISION,
Approximate Cost of the

Wark

PERMANENT WaAY ZOMAL WORKS IN
THE SECTION BETWEEN S5AS0N
(EX) - SAMBALPUR (EX]), SARLA-
SAMBALPUR CITY BY PASS LINE AND
SAMBALPUR (EX] TO JUJOMLURA {iN)
FOR THE PERIOD ENDING 30.09.2026
UNDER THE JURISDICTION OF
SENIOR SECTION ENGINEER{P.WAY)/
SAMBALPUR CITY OF SAMBALPUR
DIVISION,

SECTION ENGINEER (P.WAY) | BOINDA
OF SAMBALPUR DIVISION.

Cost of the Work -

Approximate

¥ 1,04 50,152.00, Bid Security: ¥ 2 47 300/-

EAST COAST RAILWAY|EAST COAST RAILWAY

e-Tender Notice No. ETCECONIIIBBS
2025033 Dated : 21.08. 2025

ALl e R CONSTRUCTION OF
REAR SIDE STATION BUILDING,
CONSTRUCTION OF FOOT OVER
BRIDGE (FOB), CONSTRUCTION!/
RENOVATION OF PLATFORM,
DISMANTLING AND RELOCATION OF
EXISTING STRUCTURES, SHIFTING
OF UTILITIES, DEVELOPMENT OF
CIRCULATING AREA AND OTHER
ALLIED WORKS INCLUDING
ELECTRIFICATIOHN &

OF BHADRAK RAILWAY STATIOMN.

Approx. Cost of the Waork ECELLIRE
Lakh, EMD : ¥ 23.20,500/-, Completion
Period of the Work: 18 (Eighteen) Months.

Tender Closing Date & Time : 1S EL
hra. of 23.09, 2025,

Mo manual offers sent by Post | Cowrier |
Fax orin perscn shall be accepted against
such etenders aven il Ihese are subimitled

form (Second sheet) Annexure=l of chapier 2 of
Tender documents. submission of Anmnexure-
BIG & G1 duly verified and signed by Chartered
Accountant.

Completion Period for the Work :
30.09.2026 (for all 51. Mos. ).

Tender Cloging Date and Time (EAEETU

Hrs, of 17.09. 2025 [for all the Tendears).

Mo manual offers sent by Post § Courier {
Fax or in peraon accepted against such
e-tenders evan if thase are submitted on
firrm's lexbber boad and recaived i tirne, Al
such manuwal offers shall ba considerad
invalid and shall be rejected summnarily

Mote : The prospective fenderers are

Certificate and must be registered on
IREPS Portal, Only registered iendenar
bidder can participate on e-tendering

Divisicnal Rallway Manager (Engg.)/

PR-543/Q/25-26 | Sambalpur

A STATE BANK OF INDIA

Cantralized Retail Asset Management Cell [CRAMC)

Me.157, 3" Floor, SB Annex Building, Annasalai Chennai - 600 002.

Phone: 044-2854 0016, 044-2854 0017,
E-Mail : revcrame, lhocheiflsbl co.in

DEMAND NOTICE

Chief Administrative Officer {Con}
PR-90/CII25-26 | Bhubaneswar

“IMPORTANT

Whilst care is taken prior

as a result of transactions
with companies, associa-
tions or individuals
advertising in its newspa-
pers or Publications.
We therefore recommend

monies or entering into
any agreements with
advertisers or otherwise
acting on an advertise-

(1) Hotice No.: eT-North-WAT-34-2025
Dt.: 23.08.2025

NAME OF THE WORK = 4=l={igyis] fslg
P.WAY ZOMAL WORHKS IN THE
SECTION BETWEEN LADDA (IN} TO
PARVATIPURAM (EX} STATIONS FOR
THE PERIOD UPTO 30.00.2026 UNDER
SENIOR SECTION ENGINEER (P.WAY)/
PARVATIPURAM UNDER THE
JURISDICTION OF ASSISTANT
DIVISIOMAL ENGINEER | RAYAGADA
0N RAIPUR-VIZIANAGARAM LINE OF
WALTAIR DIVISION.

&= e g VELACHERY ERANCH

Bank of India

Rrtarinifips Ee i b

Ho.32/3, Velachery Main Road, Dhadeshwaram Magar,
Velachery, Chennai-600042 Ph: 044 2243 3544

Appendix - IV [See rule-B(1)] POSSESSION NOTICE (for Immovable property)

Whereas The undersigned being the authorised officer of BANK OF INDIA
under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and In exercige of powers conferred
under Section 13(12) read with rule 3 of the Security Interest (Enforcemant)
Rules; 2002 ksued a Demand Notice Dated 21-D6-2025 calling upon the
MrArun Kumar, 5/o Mr. Kaliyaperumal and Mrs. Ravitha Rajendiran.R W/a
MrArun Kumar to repay the amount mentioned In the notice being
Rs.38,59,355.07 (Rupees Thirty Eight Lakhs Fifty Nine Thousand Three
Hundred Fifty Five and paise zero seven) plus intérast from 29.05.2025 and
cost and other charges, within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to

ar. NumE E_f ggemﬂﬁén;?wer.l’ Denscﬁpti?fﬁ of proparty! ':r'ﬂtétf, mrga:fl Nn:éi;ne (2) o-Tander No.16-aT-SDENW-SBP-25 | | 54860002617323|MANACHANNALLUR -24660002567035|MANAMADURAIL - the borrower and the public in general that the undersigned has taken
™ Loan Account Number el A in Demand | Branch L AN TENANCE DF| [24660002525025|ORATHANADU -24660002617203|SALEM -| | possession of the property described herein below in exercise of powers
Matice {Rs.) LEVEL CROSSINGS NO. RV.81 Rv.a7 | | 24660002550927|SANKARAPURAM -24660002565609 24660002673035 conferrad on him undar sub-section (4) of section 13 of Act read with rule 8 of
1. |Justin Ebinezar Ma Plot Mo. 11, 5.5 Anthony Pillai Nogor Guduvancherry | 15-01-2025 | Chennai- RV-30, RV-100, RY-102, RV-118, Rv-132.| | 24660002643043 24660002551435 24660002574962|VIKRAVANDI - the Security Intarest Enforcemant) Rules, 2002 on this the 28th day of August of
(Borrower), Ehengulpﬂttu-l 603202 Chennaoi 5.Mo 132/1B2 As. Tambarom RV-141, RV-150 & RV-154 FOR SAFETY | | 24660002574892|VIRUDHACHALAM -246600025608522| the year 2025, ; :
Jenifer Soloman Chengualpattu Tamll Nodu- 603203, Bounded By- Morth: | 29.68.031.6/~ FEATURES BY PROVIDING AN The borrower in particular and the public in general is hereby cautionad not
{Co-Borrower], Plot Mo, 10, South: Plot Mo, 12, East: Vacant Land, West: ADDITIONAL LAYER i.e. SMART REAL | | Mote: The auction (s subject fo ceraln ferms and conditlons mentloned In the bid form to deal with the property and any dealings with the proparty will ba subject 1o the
LHCTEOO0D1596332. | 23 Feet Road./ Date of Possession- A0-Aug-25 TIME GATE POSITION AND AUTD PH| | which = mads available befora the commencement of auchon. S charne of the BANK OF INDIA - VELACHERY BRAMCH for an amount
2. | Justin Ebinezar Ma Plot Mo, 11. 5.5 Anthony Filloi Magar Guduvancherry | 15-01-2025 | Chennai- EEEEE%TEEJQEE{EH';EE&;:‘%: Manager Rs.38.59,355.07 (Rupees Thirly Eight Lakhs Fifty Mine Thousand Three
(Bormowver), Chengalpattu- 603202 Chennoi S.Mo 132/182 Rs. Tambarom| | | o MBALPUR DIVISION AL Small Financs Bank Limitéd Hundred Fifty Five and paise zero seven) and interest thereon.
Vi B e Soaued D -hlerthy || F=stRk Approximate Cost of the Work The borrower's attention is invited to provisions of sub-section (8) of
R-SRrPOWET | Plot Mo, 10, South: Plot Mo, 12, East: Vacant Land, West: JlEAE: st @ 3 . i ] .
LHCTBO0D01600538. |23 Feet Rond./ Date of Possession- 30-Aug-25 T 38,30,666.60, Bid Security : T 76,700/ section 13 of the Act, in respect of fime availabla, to redeam the secured assafs

DESCRIPTION OF THE IMMDVABLE PROPERTY

All that piece and parcel of land & residential building admeasuring 1200 Sq.ft.
out of the larger extent of 4900 Sq.ft bearing on the South West side of Plot
Mo.9, Mada Koil Street, Kattankolathur, Chengalpet District comprised in Old
5.MNo. 28441 A, then 5.No. 284AM AG, as per Patta Mo B349 the 5 No.284A1AGE
of Kattankolathur Village, Chengalpet Taluk, Kancheapuram District and
bounded gn the MNorth By — Plot No.3 Pard, South by — 20 fest wide Road, East
by — Perinba Doss Plot, West by — Plot No.10. Admeasuring on the North by —
24 feet & inches, South by — 24 feet & inches, East by — 49 feat, Wast by — 49 Feet.
Situated within tha Registration District of Chengalpet and Sub. Ragistration
District of Joint || Chengalpet.

Date : 29.08.2025,

Place . Chennai

Authorised Officer,
Bank ol lndia

(2] Notice No.: eT-North-WAT-25-2025
Ot.: 23.08.2025

PRI EXECUTION OF
P.WAY ZONAL WORKS IN THE
SECTION BETWEEM PARVATIPURAM
{IN) TO DONKINAVALASA (IN)
STATIONS INCLUDING BOBBILI-
SALUR SECTION FOR THE FERIOD
UPTO 30.09.20268 UNDER SENIOR

ppro. Cost of the Work SR lrg i T
EMD ; ¥ 2,49, 900/

{4) Notice No.. eT-North-\WAT-37-2025
Ot.: 23.08.2025

EXECUTION OF

P.WAY ZONAL WORHKS IN THE
SECTION BETWEEN KORAPUT (EX)
TO TIKIRI (EX) STATIONS FOR THE
PERIOD ENDING 30.00.2026 IN THE
JURISDICTION OF SENIOR SECTION
ENGINEER ([PWAY) / LAKSHMIPUR
UNDER ASSISTANT DIVISIONAL
ENGINEER [ LAKSHMIPUR OMN
KORAPUT-RAYAGADA LINE OF

SEEPAGE IN EXISTING 8 NOS.
TUNNELS (TUNNEL NO. 3, 4, 11, 14, 23,
25 20 & 32) IN KR LINE UMDER
TRAFFIC BLOCK CONDITIONS UNDER
THE JURISDICTION OF ASSISTANT
DIVISIOMAL ENGINEER/ILAKSHMIPUR
ROAD ON KORAPUT-RAYAGADA LINE
OF WALTAIR DIVISION.

4} & 18 (Eighteen) Months (for 51. Mo. 5}
Tender Closing Date and Time :
15.09.20.25 at 1500 Hrs_{for all Tenders).

Mo manual offers sent by Post £ Couriar !
Fax or in person accepled against such
e-tenders even if these are submitted on

DYNAVISION LIMITED

CIN: L31100TN1973PLC006439
Regd.Office:”Apex Plaza”, 5th Floor, No.3, Nungambakkam High Road, Chennai-600034.
Ph: 044-28263651, Email:dvi@dynavision.in Website:www.dynavision.in

NOTICE OF THE 50™ ANNUAL GENERAL MEETING AND
REMOTE E-VOTING INFORMATION

“HE AI“ .I.IJIJHESE g = g D."E. m. I.'IESEIIIFTIIHE H I.'I.H'E I'.IF .ﬂ.ppr.;.:.:irn.ale Cost of the Work on firm's letier head and recaived in fime. ﬁfd{':;é%ﬂ ﬁﬁlﬁﬁlnﬁﬁiﬁgﬂ#:%?qﬂﬂég NOtiCB iS hereby given that ' ‘ '
OF BORROWER/S & E- ; E THE IMMOVABLE POSSESSION] | 1.B5,75,000.00, Bid Security: T 2,42 900/ illﬁr;hamngn;ﬁ;ﬁéi?g&gg Esun':l?'::m ASSISTANT DIVISIONAL ENGINEER /| | 1. The 50" Annual General Meeting of the Company (AGM”) will be convened on
] e INYE | LISETm . rd . : :
LOAN/AC No. == PROPERTY 3) e-Tender No. 46-eT-DENE-SBP-25 | | cio oo o b i mv:g:nﬁiﬂaﬂnr;lsuwmrwmm T‘l‘les:iay, 23 Sep_tem_ber 2025 at “11.30 ”A.M. _I_ST through Video Coryferencmg
Loan Ale Nos, HLOSPOLMOOODST18 | Rs.2867930- | In Coimbatore Registration District, Pollachi Sub = Mﬂmmlm OFALL| | camntste: iInfarmation Inciuding a-tander . (“VG™)/ Other Audio-Visual Means (“OAVM”) facility to transact the Ordinary and
g = ple 9 ) Othe . . V.
1. MriMrs. KUMARESAN K = (Rupees | Registration District, Pollachi Taluk, Thippampatti| =35 :EE@EEENET&%EL ﬂ?&:ﬁﬂ documents of the above o-mnder iz | IRSSIS AR IR ¢ 196,79,378.57, | | Special Business, as set out in the Notice of the 50 AGM, as per the provisions
2. MriMrs. MOHANAMBAL K & | Twenty Eight | Village , Patta no .95 5.FNo: 830 PHec.1 TE PALIS| S8 EX)-SARAGIPALI{IN) FOR THE PERIOD available inwebsite | www.ireps.govin | |EMD ¥ 2,468,400/ of the Companies Act, 2013 (“the Act”) and Rules framed thereunder read the
At : 1173, KANNAPPAN NAGAR, ﬁ Lakhs Sixty | New S.FMNo: (385/1,385/2) formed into layout duly %E ENDING 30.09.2026 UNDER THE| |Note : Lﬁuﬁﬁfﬁ:ﬁgaiﬂfm;ﬂgx {3) Motice H;E:_EZTE‘-PSE%;;M”E-WH g/}glsztzy of Coquga;e Affairs, vagznmeﬂt of India (‘MCA) has \g?e its Ci2f0l21|af g\lol;
THIPPAMPATTI, COIMEATORE, NEAR Seven | apporved by D.T.PNo.657/13996 andin this Site No: 16| = 3 JURISDIGTION OF SEMIOR SECTION I 024 dated 19" September, 2024, read with circulars dated 8" April 2020, 13
GOVT SCHOOL, Pollachi, TAMILNADU Thousand | situtated within the following boundaries and| = ENGINmRR (PWAY) T BARIHOL G | | e A Eﬁ‘:‘m”'{ﬁg April 2020, 5" May 2020, 13" January 2021, 8" December 2021, 28" December
=G4Z107 Mire Hundred | measurements: Northof Plot No.17, South of Plot No. Approximate Cost :, the Werk - this temder. The tenderers/bidders must -EIE(:T“}N BETWEEN TIKIRI (IN) TO 2022 and 25" September 2023, (CO”eCtNew referred to as ‘MCA CirCUlarS’) a”0W|ng,
Also At : S.FNo: BIYA, New Resurvey Thity Nine | 15, Eastof  PlotNo. 7, Westof 23'North south Layout 71,03,57,260.00, Bid Security: T 2.46,800/- | | 17VE EE.EE.E.—IIII Digital EignstuHrFé Eﬁnl;ﬁnﬁte SINGAPUR ROAD (EX) STATIONS FOR| |inter-alia, conducting of AGMs/EGMs through (‘VC / OAV’) facility on or before 30"
No: 3851& 3852, Door No: 16,Patta Only) ason | road. In this middle : East west on both sides - 60° A eTender No_ 47 =T.DENE.SBP.25 | (219 must be registered on [REPS Partal | | THE PERIOD ENDING ON 30.09.20261N | | September 2025. The Securities and Exchange Board of India (‘'SEBI’) also vide its
: p ; ' : - : L LT Only registered tenderer! bidder can||THE JURISDIGTION OF SENIDR| |c
Mo: 95 Fiat No:16 Thippampatti Village 11-06-2025 | North south on both sides - 30'. Admeasuring 1800 ITTAELTE EXECUTION OF ALL | | pariicipate on e-tandering, SECTION ENGINEER (PwaY) | TikiRi| | Circular No. SEBIHO/GFD/GFD-PoD-2/P/CIR/2023/167 dated 7th October, 2023 and
, Pollachi Taluk,Coimbatore Near sq.ft in this 167.23 sq.mt. Vacant land and all other PERMANENT WAY ZONAL WORKS IN : : : SEBI/HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated 3 October, 2024 (‘SEBI Circulars’)
EC B The tenderers should read all instructionsto | |JUNDER ASSISTANT DIVISIOMAL . . . . , . N
Madurai Veera Kovll Pollachi 642107 ‘appurtenances attached thereto and easementary e e e exr oA Lihe tenderers carefully and ensure| [ENGINEER | LAKSHMIPUR oN| |has provided certain relaxations from compliance with certain provisions of the SEBI
| rights . The site situtated in 5.F.No: EHA1A, LEH],',;,D ENDING 3“1_'“5_;“25 unper | | compliance of all instructions including check | | KORAPUT-RAYAGADA LINE OF| | (Listing Obligations and Disclosure Requirements) Regulations, 2015 (‘SEBI Listing
Place : Coimbatore SDi- AUTHORISED OFFIcER. | |THE JURISDICTION OF SENIOR | |lists, pars 3.1 (additional check-list) of Tender | LWALTAIR DIVISION. Regulations’)without the physical presence of the members at a common venue. The

deemed venue for the 50" AGM shall be the Registered Office of the Company.

2. Electronic copies of the Notice of the 50™ AGM and the Annual Report for the
year 2024-25 have been sent by email to all those members, whose email address
are registered with the Company / Depository Participant(s) (“Depository”). The
instructions for joining the 50" AGM and the manner of participation in the remote
electronic voting or casting vote through the e-voting system during the 50" AGM
are provided in the Notice of the 50" AGM. Members participating in the 50" AGM
through the VG/OA VM facility shall be counted for the purpose of reckoning the
quorum under Section 103 of the Act. For members who have not registered their
email address, a letter from the Company is being sent, where the weblink including
exact path and Complete details of Annual Report (pursuant to reg 36 1(b) of SEBI
LODR regulation 2015) are mentioned.

undersigned hos taken possession of the property described herein below Inexerclise of powers conferred onm himy without any conakderation. tO acce ptance Of WALTAIR DIVISIOM, -

her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The borrower | |Complete information including| || 5 qvertising co it is not || I T 1,54,84,094.46, The Notice of the 50th AGM and the Annual Report for the year 2024-25,
in particular and the pabfic in general is hereby coutioned not to deal with the property and any dealings with the a-tendar documents of the above . g py’ ; ) EHD' T2 42 ﬂﬂ.l' el are available on the websites of the Company (www.dynavision.in) BSE Limited
property will be subject to the chorge of ICICI Home Finance Compaony Limited. a-tender iz available in website - pOSS|b|e to ve r|fy its il G I bseindi d NSDL fi dl ’

Tho Borrower's attention is invited to provisions of sub-section (8) of section 13 of the &ct, in respect of time m_'mpg_ﬂnl.rjn Th I d {5] Motice Mo, eT-North-WAT-18-2025 (WWW. sein la.com) an (WWW.EVO ing.ns .com).
availcble, to redesm the secured assets, contents. e ndian .. 23.08.2025

3. Pursuant to Section 91 of the Companies Act, 2013, Rules made thereunder

P | Name i o | Duscription of prope: iy soin gl oemang | Hame advised Io revisit he website 15 (Fiteen) | || EXPress  Limited ‘cannot || MR TTIETE | and Regulation 42 of the SEBI (Listing Obligations and Disclosure Requirements)
Loan Arcouric Humber i Lo Branch Sy Deoow Himisme of Claskg of eimies be held responsible for wgk%'ﬁtﬁggﬂfgugi 'EEFT“;':'%" Regulations, 2015, the Register of Members and Share Transfer Books of the

- an dirty Cred @i ¢ arm = WE-LoH] . . .
1. |R P Saravanan E&A, 314 Thiruveethi Ammaon Koil Street Koyombedu | 12-11-2024 Chennmi- for this 1;,-,.35,_'1%1-,9 tgndg:ﬂry'bidders such contents, nor for any || |sHORTCRETING AND GROUTING) TO| | COMPany W_'” remain C|OSGq from 17" September 2025 to 23 September 2025
(Borrower), 5 Goyathri| S5, Mo, 46/8, T.5. Mo, 77 Chennal Tomil Nodu- 600107 Rs. Anmanagor| | | mist have Class-ll Digital Signature | || loss or damage incurred PREVENT BOULDER FaLL anp| | (both days inclusive) for taking record of the shareholders of the company for the

purpose of AGM.

4. In compliance with Section 108 of the Companies Act, 2013 read with Rule 20
of the Companies (Management and Administration) Rules, 2014, as amended
from time to time and Regulation 44 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, the Members are provided with the facility to cast
their votes on all resolutions set forth in the Notice of the AGM using electronic
voting system (e-voting) provided by NSDL.

Approx, Cost of the Wark
that readers make (| |z 16,28,01,212.77, EMD : T 9.64,000/- Members may also note that the Company will be availing e-voting services of
necessary inquiries || |Completion Period of the Wark : For the | | National Securities Depository Limited to enable its members to cast their vote on
before sending any period upto 30.09.2026 (for S1. No. 1 to| | resolutions set forth in the Notice of the AGM. The Company has fixed Tuesday, 16"

September, 2025 as the “cut -off date” for determining the eligibility of the members
to vote by remote e-voting or e-voting during the AGM.

The voting rights of Members shall be in proportion to the equity shares held by them
in the paid-up equity share capital of the Company as on the cut-off date.

Members may note that the remote e-voting period shall commence on Saturday,

firmn's lettar head and recaivad in time. All th . nd
A Notice i5 hereby given that the following Borrower/s have defaulted in the repayment of principal and interest of the loans facility obtained by them from mﬁ ntt n an;lg me}[nnec; such manial oflers shall be: considerad zg_ogemmbgizogs -(g'ot?]-A'M')- ('dST,{,,a”dbe"d on M°“d?‘{’h2-2 step“fm?er’ -2°ﬁ5
the bank and the loans have been classified as Non Performing Assets (NPA). The notlces ware issued to them under section 13 (2) of Securitization and Re- whatsoever. egisiere invalid and shall be rejected summarlly (5:00 FM.) ( )_' uring this period, Vlembers may Cast their vote electronically.
construction of Financial Assets and Enforcement of Sacurity Interest Act 2002 on their Iast known addresses, but they have been returned unserved letters are not accepted Ehﬂullfgl-"; D:um‘nslu:lgmm?n.l i P The remote e-voting mOdme shall be disabled by NSDL thgreafter. Those Members_’
and as such they are hereby informed by way of this public Notice. in response to box || |seements ﬁ”ﬁgﬂ"agé i, el who shall be present in the AGM through VC / OAVM facility and had not cast their

votes on the Resolutions through remote e-voting and are otherwise not barred from

' ” availabile in websile : www.ireps.gov.i
Mamea of tis Bomowsr Details of Properties / Address of DE:: um:%f& number advertisement. ;;dt; :ET',.: nrf::s T '::rifﬂfm;";m doing so, shall be eligible to vote through remote e-voting system during the AGM.
Secured Assets to be Enforced Amount Dutstanding gdviseb!d{m rﬁlsdn ttee uf--elasgte 15{ glgertl]l The members who have cast their votes by remote e-voting prior to the AGM may
SBI Housing Term Loan Afc No's: | 1. HTL LOAN Alc NO: 40449035683- SCHEDULE -A - (Whole Property) : All that piece and 08.08.2025 J'IE:;E!EEIT'IEYGC?'IEH“QE%EI' CL‘;f;:.QEHaUEﬁEIESEﬂUFrﬂr also attend the AGM but shall not be entitled to cast their votes again.
40449035683, 40440083387 & Suraksha | parcel of property situated at bearing Plot No, 154, Indira Nagar, now called as Madurai T this tender. 5. Manner of registering of email addresses : Members are requested to provide
Loan Alc No's:40459234315, 40463436441 | \ieenakshi Nagar, Rajaji Avenue, Valasaravakkam, Chennai 600 D87, Situated at Dite.of Natioe Divisional Rallway Manager (Engg.).| |their email addresses and bank account details for registration to M/s Integrated
Er;::m::r:‘ K n;t :T:r “;ar&?rﬁi} cﬂhe::;i Valasaravakkam Village, Maduravoyal Taluk, Chennal District, comprised in Survey Nos.| o 500 PR-541/0/25-26 Waltair| |Registry Management Services Private Limited, Registrar & Share Transfer Agent
(07948) ||FIIEH| ilth R.M:F'C? Taribarar 180/ A, 180/2814, Progant Survey MNo. 180/36, bearing Patta No. 11948, measuring o an (RTA) of the Company or Depository Participants (DP). The process of registering
(61039) axtent of 2380 sq. ft., and bounded on the: Marth by : Iltem Mo, 155 (Plot No. 155), South by : FORM A the same is mentioned below:
; : ltem No. 153 (Plat No. 153), East by : ltem No. 133 (Flot No, 133}, West by : Madurai Meenakshi
&m?}f:ﬂ’,ﬂﬁ?ﬁ i Nagar, Rajaji Avenue. Measuring : North to South on the Eastern side : 40 feet | Western side mt“t:nlﬂ-;g [Regulation 14 of tIFl'él?nL;gl\gﬁgyg#dchiﬂLtcy Board of India In case, Send a duly signed request letter in Form !SR-1 along with Supporting
Mr. Kumar.R, (Borrower), S/o Rajan, 40 feet | East to West on the Northern side : 60 feet, Southern side © 59 feel in all measuring | as on 11.08.2025 (Voluntary Liquidation Process) Regulation, 2017] Physical |documents to the RTA of the Company i.e. M/s Integrated Registry
Mrs. Krishnaveni K, (Co-Borrower), 2380 sq. ft., or thersabouts. This property is lying within the Registration Sub District of | RsA,63,18, 732 FOR THE ATYI'EI(\]ITION OF THE STRKEHO’LDERS OF Holding I}/I;nage;(ner;}t SeSI‘ViCGS Erive;;[eULimite% 2[(11d 1l_:l(l)\lor, Ker&ches TOWE?(I)’%, (l)\|107
Wio, Mr. Kumar.R, Virugambakkam and the Registration District of Chennai South, with Turther amakrishna Street, North Usman Road, T. Nagar, Chennai
Both at : No. 10 WiSA, Kamarajapandiyan | SCHEDULE -B (Property hereby conveyed) : 390 sq. ft., undivided share of Schedule “A” |  interest from SHAN PAVE INDUSTRIES PRIVATE LIMITED or scanned copy on email at csdstd@integratedindia.inand provide the
Streel, Bodinayakkanur, Thani - 625 513 mentioned property. 12082025 & following details/documents for registering email address:
Em?ﬁﬁﬂﬁﬂé%uﬁ%?ﬂ*—’ SCHEDULE -C : An extent of 890 sq. ft., with a RCC roofed Flal identified as Flat No. 81 in the :L“d:’gg 1 | Name of the Corporate Person SHAN PAVE INDUSTRIES PRIVATE a) Folio No., b) Name of shareholder, ¢) Email ID, d) Copy of PAN
HME' 5 F".ﬂu.'-IITHF'?i:.-_ﬁ.Ma Biot Ne. 1 ;4 M";‘;‘Eras SECOND FLOOR of the building known as “KB's PAVITHRAM" with one covered car parking WS'; i LIMITED card (self-attested), e) Copy of Aadhar (self-attested) f) Copy of share
i o | e . el P Al e it fontan
Valasarvakkam, Chennai-G00 087 ol of pmpﬁfw wittabed &l déaﬁﬁé; Flot No. TE:t_LIEgira N.‘aé:ﬁ:?w -".}Eﬂﬁljaa:‘ Iﬁﬂ?ﬂirﬂai 2 | Date of Incorporate of Gorporate Person | 23/11/1394 In case, |Please contact your Depository Participant (DP) and register your
Property Address (Item-2) (Borrower | : it ; . . . ’ i is |
Co-Borrower): Flat No. 52, 2nd Floor, Meenakshi Nagar, Rajaji Avenue. Valasaravakkam, Chennal 600 087, Siluated al 3| Authority under which Corporate Person | Companies Act 1956 ﬂe:‘(}f‘“ fhma” address daf'd gab“k accoggt details in your demat account, as per
KB's PAVITHRAM. Plot Mo, 154, Madurai Valasaravakkam Village, Maduravayal Taluk, Chennal Districl, comprisad in Survey Nos. is Incorporated/Registered olding € process aavisea by your Dr.
Meenakshi Magar, Balaji Avenue, 18011 A, 180/2A1A, Presant Survey No. 18036, bearing Paita No. 11848, measuring fo an : . : . :
Valasarvakkam, Chennal-600 087 extent of 2380 sq. ft., and bounded on the: North by ; item No. 155 (Plot No, 155), South by - 4 | Corporateldentity Number U15325T21994PTC005526 Men]bers who are holdlng shares in physical form or who have not reglstereq the
: . : : : email addresses with the Company can cast their vote through remote e-voting or
Business Address (Borrower): lem No. 153 (Plot Ma. 153), Eastby : ltem Mo, 133 (Plot No. 133), West by : Madural Meenakshi throuah the e-voting svstem during the meeting in the manner as ided in th
Proprietor: KANPUR SHIVASANKAR Magar, Rajaji Avenue. Measuring: North to South on the Eastarn side - 40 feet. Western side - Address of the Registered Office and | No.8, Perianna Street, roug f Ae M'VO Ing system during the meeting In the manner as provided in the
SPICES, 1/W12, Periyandavarpuram East | 40 feet, East to West on the Narthern side - 60 feet, Southem side : 53 feet, In all measuring Principal Office (If any) of Corporate | Erode-638001,Tamil Nadu, India. notice of AGM.
Lane; Bodinayakanur, Thent-825 513 2380 sq. ft., or thereabouts. This property is lying within the Registration Sub District of Person. Any person who acquires shares of the Company becomes a member of the Company
Virugambakkam and the Registration Distnct of Chennal South. after the dispatch of the Notice of the AGM and holds shares as on the cut-off date i.e.
SCHEDULE -B (Property hereby conveyed) : 403 sq. ft., undivided share of Schedule “A” 6 | Liquidation Commencement Date of 01/09/2025 16™ September 2025 may obtain the login ID and password by sending a request at
mentioned property. Corporate Person evoting@nsdl.co.in However, if a person is already registered with NSDL for e-voting,
SCHEDULE -C : An extent of 950 sq. ft., with a RCC roofed Flat identified as Flat No. 52 in the : then the existing user ID and password can be used for casting vote.
SECOND FLOOR of the building known as “KB's PAVITHRAM" with ane covered car parking ! %;nehggg ﬁﬁg{g:ﬁ%%?g‘gﬁratmn z 4E2XY¢R5/§[MS?rOeEtTI-I|REmaIin . In case of any queries, you may refer the Frequently Asked Questions (FAQs) for
Including common amanilias and comman area. P g AL ’ g Shareholders and e-Voting user manual for Shareholders available at the download

Number of the Liquidator Jothi Nagar,Ramanathapuram,
Coimbatore-641 045.

g-Mail ID :eswarfcs@gmail.com
Phone Number :0422- 2322333
IBBI Registration Number:

IBBI/IPA-002/IP-N00284/2017-

Thea steps are being laken for substituted servica of notice, The above Borrower{s) and / or their Guaranton s} (whenever applicable) are hereby called upen 1o
make payment of outstandirg amount within 60 days from the date of publication of this notice, failing which further steps will be taken after explry of 60 days from the
date of thiz notice under sub-zection {4) of section 13 of Securitization and Reconstruction of Financial Aszets and Enforcementof Security Interest Act, 2002,

The borrowers attention is invited to provisions of Sub-saction (8) of Section 13 of the Act, in respect of ime available to redeem the secured
assets.

Date : 02.09.2025

section of www.evoting.nsdl.com or send a request at evoting@nsdl.co.in or
contact Ms. Pallavi Mhatre, Senior Manager, NSDL, Trade World, ‘A" Wing, 4" Floor,
Kamala Mills Compound, Senapati Bapat Marg, Lower Parel, Mumbai - 400 013, at
the designated email IDs: evoting@nsdl.co.in or at telephone nos. :022-48867000
and 022-24997000, who will also address the grievances connected with the

AUTHORIZED OFFICER

Place : Chennal STATE BANK OF INDIA. CRAMC. CHENMNAI 18/10842. voting by electronic means. Members may also write an email to company at
- & i dvl@dynavision.in. Members may note that the detailed procedure for remote
8 | Last Date of Submission of Claims 30/09/2025 e-voting / e-voting during the AGM is also mentioned in the notice of AGM.

Members are requested to furnish their PAN, KYC details and Nomination before 1+
October 2025 to ensure that their folio(s) are not frozen by the Company’s Registrar
and Share Transfer Agents as per the SEBI Circular and they continue to receive all

Notice is hereby given that the SHAN PAVE INDUSTRIES PRIVATE LIMITED (the Company)
has commenced voluntary liquidation on 01st Day of September, 2025. The stakeholders

epaper.financiaEexpress.c:un'. .

of the Company are hereby called upon to submit a proof of their claims on or before

30/09/2025 to the liquidator of the address mentioned against item 7. The financial creditors

shall submit their proof of claims by electronic mean only. All other stakeholders may

submit the proof of claims in person, by post or by electronic means.Submission of false or
misleading proofs of claim shall attract penalties.

For SHAN PAVE INDUSTRIES PRIVATE LIMITED

IN MEMBERS VOLUNTARY LIQUIDATION

P Eswaramoorthy

Liquidator

Place : Coimbatore
Date :01/09/2025

corporate benefits.The above information is being issued for the information and
benefit of all the members of the Company and is in compliance with the MCA
Circulars and the SEBI Circulars issued from time to time.

For DYNAVISION LIMITED
Suleelal V
Managing Director
DIN:10711642

Place: Chennai
Date: 01st September 2025

CHENNAI
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JIP/Acad/2025-26/ BScCourses

7305 85 85 85
WWW.TOURTIMES.IN

Irgfdar fRer o
JAWAHARLAL INSTITUTE OF POSTGRADUATE MEDICAL EDUCATION & RESEARCH
BT FAT, ARA WIR B

(An Institution of National Importance under Ministry of Health & Family Welfare)
HIR WP GOVERNMENT OF INDIA, SR TR, gg=a¥l/Dhanv:

Email id: jipmerbscadmission@gmail.com 9IS | Website: ‘”‘"‘”"pme’ edu.in

AT eI
I ISAT Fed BT eRI)

ntari Nagar, Puducherry- 605 006
Phone: 0413-2298288

Dated: 01/09/2025

JIPMER invites applications for admission to BSc (Nursing / AHS) Courses —
Academic Year 2025-26

IMPORTANT DATE

1. Online Registration commencement :01.09.2025 - (Monday)

2. Online Registration closes on

For further details, refer to BSc Prospectus 2025-26 available on JIPMER
website www.jipmer.edu.in

Admission to all B.Sc Courses will be based on NEET (UG) 2025 merit score.

:22.09.2025 - (Monday) —4 PM

DEAN (ACADEMIC)

AL LT,

eI  (LpLQY

Ligeuld 6f
Qurg Siflefliiy
(OB 56 wHnIb PiSw Sare Hened aurflub
(senafléamewns smesse B (pen) alflasr 20176 el 14)
agrer Guel @evorevl_faiv ewrCear eSBICILL 1q.66r
ukiggnrisefler sauersdnE

Hnyeuens sLenmefluflsin QL

agreir Gusy @eireio_ s NenyCeur eMHALL

Hnyouend sLennefl gausari L Cadl

23/11/1994

b5 Sydamsden &b sLemell Hinyesend
slaudaid/Lglay

Bnyeuentier a1, 1956

Hnyeuen SyenLwner stes

U15325121994PTC005526

sLennall Binyeuengdlen Ldey
Seues (paaufl

et6im8, Quflwetmenm Qg
mCrn(-638001, 861G, GhHur.

Hnyeuen puflenr smeoriy
slansiulL G

01/09/2025

semevLimenflen Quui, (paeufl, GAwuler
saufl, AgnemaGué e wHIID
udley stev.

. mevaurepiss

44.44/1, 5eug) Qg m, ymoediie Cognd) pai,
TmoBIgLib, GamubLgant 641045,
Blsimenghasd (waeufl : eswarfes@gmail.com
QgnenenCud ereim :0422— 2322333

IBBI Registration Number:
IBBI/IPA-002/IP-N00284/2017-18/10842.

8

Carflsmasmen swilfss smLd C5d

30/09/2025

agnsir Gues Georeivlfoiv AenrCGeul eNAGLL (Amisuemd) et bum 01, 2025 g6 gememmion
mmmumug Qar_miduetengna @gm oo ety aprislLGADS.

BpieuengSlen

i1 prsst 2 feninG o

30/08/2025 il SIHWE SIBHS

Cum’ 1y Flevey@mgi.

@LOMT STt

61681 SL-& GLoeSlL_Lb FFEHLDTE Fnfh)
UBBDS. @Qpeulen_ G G smyr

@sDFenL_Cu  (pFeveui LS
FevL_dasmalll’ L 16, LITge dE Faid
GTGHD  SHHEUGD
SABILST YTFW) IIBIens BT

ST IHSEG CleualCw @)BhEH DS

QEdiIBwmerisef_Lb gmluig):
19.Cs.Soud@Lomflest @@  Hmed

SABTL& LT sameveur alleCGuip
Boreey Feud@Lomt 1gevedluied b

B\5g1 CUIFIGSTITI. LIMeney 63T (Q)eoessThs
LB w 7% Seoiolig) QOFm_iLing

GTLD6TEVGTS 6T Fnl_ @)GVENGV GTGHTLIGHS
LINEY SEGUENLD 2 6T M5emds eLpGULD
2ABbgI QsnerL_gi. @serTed 9ybs
S L 1b Camevalluied (Ll FSSI.
@eiunmy et Fopleut.
QbSSSSNSET SABTL_ST 3TF
W6L YImBIGHSE DT HeUSSHIGTTS.

REIMHLS (PP EIFEITENEI QUHENS 059 2 aiban ughidlu umby
LTGISMLIL| 6U6n6TWSHSH60 ermGLmiL

Qserement, Q&L. 2-

KaMBLG) SgayLs)

wprp, HIBIL%
AFlewLd Lo Meh
@mps  @lloress
UL et aIlLomers
Heb @eim STV
11.40 Loewsf & &
Coctienas LW

aflomesr  Fleweviwith
QUIBEBDITIT. 9JBIF e
%@ FeuliLy sibLiaT eugGeumLy
9Jafld SLILIHB DS 26T L6
11.50 LoGwsIS @ LG Lo @IILD 6wt
BlevowwdFev @) bpg Hmhled
UoLiul (B Lgsed 12.10 LoewsiidE,
Claciievest  BhHSLDLITESSF 6
o arar 198g" Glger_i Ggev
S SIS BL_SGLb adpTailed
Fhs OlETesT(h) 2 eywTmn)
Fpmii. 2BIS (hG LOSWILD 1.20
Loessflds @ smiled L’ (B 1.35
esslE@  Fevriguich o eirar
Seuiicwi omeflensd@ GlFeny

@UIey eT(hEF .
SIS eTLIGHL
mBrewer (3t Cs)
HTE6V 9.20 LoGwsT %G
smied Yyl B
Oeairenar  Liewpw
et Blepevwith
QUBS DI 9.35
Loewsfld@ @flpmesis
LIenL_ Fest) adlLomests
Se  ypliul G,
FMenev 10.30 Loewlld@ F(HIF
aflomes Blenvevwith Q) FeO@mi.
BB BHS  ClanedsmiiMe
Bweumenit ClFeitn Hovd@ g ufled
2 6TeT  WSGHW  LDE®VS
HLPHBBIGV HL_SGHLb LI L_LoaiflLiL
aflpprailed LBIGEHY LoTewRTE
Lo TesTaN S @B & LIL L BISGHGT

aupEI& CUEG .

Boumep s Qobs
QapedsriiMed  ypLi' ®
DR umSpmri.  wfgmisd

gEIsBTST CHmuieys ClFemy
SMFesiLb CF IS DT, SGHTLIGTL
B ailone Hleoevwith aubg|
safl  alrarg®ey  1g60ed
gLl & QFev@mmi.
QaMBUG) BIajuB) wLpiip
QU (H S G WL (LpestestiL (B
OFcs1eneT aILoTeST HleneviisSey
Fa(hB6d LITHISTLIL GIDLIT(HSHEIT
QFunuIL (H6TeTesT. LITSISTLIL
apunGser Pl Py
9, CoVTFeneTd Fal L LD BL_FES].
@Fev, aflorer Fleveows o wii
B smhaer, wisPw ClFmhled
LITGISTLIL] L B ETHS6T,
LOSBNLI 2 6Te GG I6Om BFMTFHGIT,
WpSHw  gupst LT STUIL
9B s, Clgsrensst GLimeSav
o2 Wit BFTNSCT Hevhg| O\%messT
L_ewrii. Q\FGSTenaT LiGHLpW @IILDTGST
Bleveowid LGS LpLpeUSILD
UTSISTLL]  GUGHGTILISHIS G 6T
Osmressr(®) eugLiLi’ (ReTarg).

51453 .19. Qeofleflwi Lied)

Quriseepit, Q&L1.2-

Qumiseanfed URGS aubBSaUT, LOEHTF LITH Mo
(41). g9.19.. FMIIGTLD GaATHIGH HLDLIWyL" 1 7 FrLi’
Gour @ewrgdlasflwgns Lesflwnmy) aupbs — Qeur,
sLbs 30b GsH wHwib 12.30 LoewlESG
QeuaflGu Claeimy all” B ad® S\ BLbLlemi. afL (Hé@
QouaflCuw ‘ap®’eweu  spHP Curl’® Il @
SIS IGumdt a9 L.

G5 CprsHed <ps apdaileh Clsmyw aflay
(Lp&iTarT gevenstrig GG LIMbL) LIGIBIS) @) (BHSS
uesflwrart @@heui LmidgeTarT.

geuir 21 Gesr Lgsraflest &@GLbLSBeoriL_Lb
CsMalss o epmiLIGSBTaTTi.  SUTH6T
usPLICUTL o R GeT O\Fesiny LITiSS T, LoEhoH
gsray s1edled @Q)bhSI T55D HFbG, euTuiled
BT Seiraid Gl mesiy (BB

Uy &BLbusPeri o1 Ger LB (B BHed
2 6tarT gt LOHSSHIULLGTSE 6lETessT(h)
Olacsipestii. yenme deuenils LMGCFIBSs L msL i,
anaaTCar vjaugg o uli kg ol L srs GCai
a$smi.  Qbs Fbuab, YmIG OGBS
Cansdeans apLBSH 2 6iTeng).

Qb5 FLbLiaub @HPISS afig CuiT »eugeVTe).

(et euflens sreven. 74 edlne @MU Lu @een (paeufluled 2_sen seneotiumenflib switifés

Coaugn@id. B sLshn euprdueisdt srasst 2 femwCanys: e ﬁmm@
perpuied i HCw Fwinlss G b. 10HDH 5 i b 2 AeninG:

gbg,nngmg. Gg.rﬂs\) BUTE  ppeuld  j6VeVG Mmm@ @m;gu&]s\) Fwiifésend.  Feumres

H goiniug o

egmer Gues ersvi e NenyGau NN LigHETs

Semerrias HemeoLdled 2 erarg)

. reveurepiss

seeoLiLmeTit

B : CamubySgni
G54 : 01/09/2025

LT 4 LGgmLIT
Bank of Baroda

B

AmpHu Saesd, §amsdArmiuere

SLgLD CHaney

SmsAyriuerell AyrpHu, Guriis gyl uGrTLreller ymk S
IWuasED UHsTs Snss 2 s6sHsgl6Ter g Haeubully,
BIWESH LIl LE HomarsE 2 56ssurs 1000 wsa 1330
.9y gerelled FmrsaTSHe SeriLriyn Curgiomer Wsr augd
2 6refl L QmETSG UFEHSEHLET Snlplugid, AllsIRISHEISHT FSIoHM
el UILILGTUITL (N&0860T 2|ETSE)] 3 QGRS EHL 6T Sn lglLl QIETTESLD
CamauiL@asmsd ggnsmer (et Qumflassr/CalLgsmear  @\rem(
2 omm epulled urCunsiuGdng. Cupuy amTsh GS55ms
IjgluemLufley CaemauiiLbhlSms.

QurgiISgimn BmieeThissT/oubidser/ 9T em HneieTbigsr wHoiL
IrESsImNs sl msalllghs auriGupid CaslusEnsE
Wereyfen euPBISLILEHLD. AITTESLTETS IjmaTsg habigeaflain
MSILSILHSSS SILITT Hlsmevlfed 9|e068) aETTELD GlgLis Bifsmufdei L
Cadlé@ (sitat SIWTTTS @\HEESL Hamauin @\mss CoetmHid.
G Gamy afl@pibLd KUTS6r Shisemg GaLLisamer @lraiw@ 2 eom
pemmuslsd, 2_smmuileir Guosd GlHmMedmi” L1 erevid, ﬁ)ﬁlmml,r_ﬂej] 6760LD 6T6UT S
GO @ ey wasSoruil_Ou’ L 2 mnulle £6 2 srar saiflEE
S emeuda Geuctor@id :—

GuUEBISH OpS LBTTLT
Flemeuor GILIg) GLoeorarii
IS SHEVIEUEVELD, 6T6TIT.9, ELPEITMITD GTLD, LOMIEBEVLD LeUI6N,
@reommeoret G, seTGLIETOWSIL, SmEImiLerell - 620 001
sreirm (&euflsE 22.09.2025 imuse 3.00 weflé @ er

fen_&@urm gminleassiu Geaietor Bl
Guoguid aflemhisems @), 6Tg) asmeagstomsr WWW.bankofbaroda.com eir
galliflasger ardsr Gails goag Gursr : 0431-2463257,
978846058560 G\ Qamers. eubid) 6Tk e 6760085 Gl LlemenTid
STemTLD s7gIL STLLTg) srnasGour gl BirmaflasGour 2 fen 2 mLwsTELD.

SlenswrliGurg) Guemeri /NlymEHid
@L1

SHemeoeul, NFThEEL gjeamsi,
(7] HmwsAymiuerefl NymhSwin

1 HmsAymiuerefl
: 02.09.2025




